IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :30-03-2026

Date : 30.03.2026

c.C
Applied For
ABLAPL- COURT NO.
17/2026(30.03.2026 1648/2026 N SAHOO C.0. 3 OLD Order Dtd. 2026-03-24
ABLAPL- COURT NO.
18/2026(30.03.2026 1393/2026 B SINGH C.0. 3 OLD Order Dtd. 2026-03-24
ABLAPL- COURT NO.
19/2026(30.03.2026 1410/2026 B BEHERA c.o0. 3 OLD Order Dtd. 2026-03-24 BAIL-1
ABLAPL- COURT NO.
) - -
20/2026(30.03.2026 1776/2026 PK MOHANTY C.0. 3 OLD Order Dtd. 2026-03-25
ABLAPL- COURT NO.
) - - -
21/2026(30.03.2026 1780/2026 HK PATRA C.0. 3 OLD Order Dtd. 2026-03-25 BAIL-1
ABLAPL- COURT NO.
) — — —
22/2026(30.03.2026 1784/2026 MK SWAIN C.0. 3 OLD Order Dtd. 2026-03-25 BAIL-2
ABLAPL- COURT NO.
) — -
23/2026(30.03.2026 1788/2026 AK SAHOO c.0. 3 OLD Order Dtd. 2026-03-25
ABLAPL- COURT NO.
) — -
25/2026(30.03.2026 1790/2026 SP SAHOO c.0. 3 OLD Order Dtd. 2026-03-25
WP (C) - COURT NO. WRIT
) — -
26/2026(30.03.2026 8638/2026 P.K. JENA c.0. 3 OLD Order Dtd. 2026-03-24 BRANCH-
ABLAPL- COURT NO.
) — —
27/2026(30.03.2026 1791/2026 S BARIK c.o. 3 OLD Order Dtd. 2026-03-25
ABLAPL- COURT NO.
) — —
28/2026(30.03.2026 1792/2026 SP SAHOO C.0. 3 OLD Order Dtd. 2026-03-25
ABLAPL- COURT NO.
30/2026(30.03.2026 1794/2026 M MOHANTY c.0. 3 OLD Order Dtd. 2026-03-25
ABLAPL- COURT NO.
31/2026(30.03.2026 1796/2026 MR BARIK c.0. 3 OLD Order Dtd. 2026-03-25 BAIL-2
ABLAPL- COURT NO.
32/2026(30.03.2026 2002/2026 M MOHANTY c.0. 3 OLD Order Dtd. 2026-03-25
ABLAPL- COURT NO.
33/2026(30.03.2026 96/2026 A PATTANAIK |C.O. 3 OLD Order Dtd. 2026-03-26
ABLAPL- COURT NO.
35/2026(30.03.2026 509/2026 AK RANA c.0. 3 OLD Order Dtd. 2026-03-26 BAIL-2

36/2026(30.03.2026  |ABLAPL-  |SWAGAT KUMAR|C.O.  |COURT NO. [0order Dtd. 2026-03-26




11169/2026 |SAHU 3 OLD

ABLAPL- COURT NO.
37/2026(30.03.2026 1814/2026 S SAHOO 3 OLD Order Dtd. 2026-03-26

ABLAPL- COURT NO.
38/2026(30.03.2026 1821/2026 HK PATRA 3 OLD Order Dtd. 2026-03-26

ABLAPL- COURT NO.
39/2026(30.03.2026 14767/2025 S CHOUDHURY 3 OLD Order Dtd. 2026-03-26

CRLMC- COURT NO.
10/2026(30.03.2026 508/2026 P.K.MOHANTY 6 Order Dtd. 2026-04-10

CMAPL- COURT NO.
11/2026(30.03.2026 115/2025 T.SAHOO 6 Order Dtd. 2026-03-24

WP (C) - COURT NO. o WRIT
16/2026(30.03.2026 7097/2026 S. K. MISHRA 17 Order Dtd. 2026-04-06 BRANCH-

WP (C) - COURT NO. ool WRIT
17/2026(30.03.2026 5495/2026 P.K. MISHRA > OLD Order Dtd. 2026-02-25 BRANCH-

WP (C) - COURT NO. WRIT
18/2026(30.03.2026 8866/2026 B.SINGH > OLD Order Dtd. 2026-03-23 BRANCH-

WP (C) - COURT NO. Caal
19/2026(30.03.2026 27146/2024 P.K. MALLICK > OLD Order Dtd. 2026-03-23
: WP (C) - COURT NO. Coal WRIT
0/2026(30.03.2026 |5 oo 0o M. M. NAYAK 5 OLD Order Dtd. 2026-03-24 ERANCH-
: WP (C) - COURT NO. Coal WRIT
51/2026(30.03.2026 7738/2026 R.SAMAL > OLD Order Dtd. 2026-03-13 BRANCH-
: WP (C) - COURT NO. el WRIT
52/2026(30.03.2026 8839/2026 R.SAMAL > OLD Order Dtd. 2026-03-23 BRANCH-
: WP (C) - COURT NO. ol WRIT
»3/2026(30.03.2026 8836/2026 R.SAMAL > OLD Order Dtd. 2026-03-23 BRANCH-
: WP (C) - COURT NO. Coal WRIT
54/2026(30.03.2026 8882/2026 R.SAMAL > OLD Order Dtd. 2026-03-23 BRANCH-
: WP (C) - COURT NO. Caal
55/2026(30.03.2026 8875/2026 R.SAMAL > OLD Order Dtd. 2026-03-23
: WP (C) - COURT NO. Cal
56/2026(30.03.2026 8874/2026 R.SAMAL > OLD Order Dtd. 2026-03-23
_ WP (C) - COURT NO. Coal WRIT
57/2026(30.03.2026 8584/2026 R. K.MUKHI > OLD Order Dtd. 2026-03-23 BRANCH-
: WP (C) - COURT NO. WRIT
58/2026(30.03.2026 8987/2026 R. C. MUDULI > OLD Order Dtd. 9999-12-31 BRANCH-
: WP (C) - COURT NO. Coal WRIT
59/2026(30.03.2026 6840/2026 B. BEHERA > OLD Order Dtd. 2026-03-24 BRANCH-
: ABLAPL- COURT NO.
50/2026(30.03.2026 1708/2026 T R DAS > OLD Order Dtd. 2026-03-24




WP (C) -

COURT

NO.

WRIT

$1/2026(30.03.2026  [gooo)” o |M.R. ROUTRAY [c. g 0% lorder ptd. 2026-03-23 e
2/2026(30.03.2026 giég>5026 S. K. BEHERAC. TOURT MO lorder ptd. 2026-04-13 e
3/2026(30.03.2026 ggéi};oza M.R. ROUTRAY C. TOURT MO lorder ptd. 2026-03-25 e
54/2026(30.03.2026 ?52?}5025 M. DAS c. TOURT MO lorder ptd. 2026-03-25
56/2026(30.03.2026 3%5;2026 S N GAYA c. TOURT NO-lorder prd. 2026-03-25
8/2026(30.03.2026 225;2026 S N GAYA c. COURE MO lorder ptd. 2026-03-25
11/2026(30.03.2026 3533}2023 M.R.ROUTRAY |C. SOURE MO lorder ptd. 2026-03-26 e cH.
13/2026(30.03.2026 gg;§>5026 P.K.DAS c. TOURT MO lorder ptd. 2026-04-08 e CH.
13/2026(30.03.2026  POUOTCC |y EHERA lC. SO0RE MO lorder pd. 2026-03-25 BATL-2
36/2026 (30.03.2026 f§§§§}2025 S SAMAL c. SOORE MO lorder pd. 2026-03-26

)0/2026 (30.03.2026 ggég};OZG S. BARIK c. SOORT MO+ lorder pra. 2026-03-26 e CH.
2/2026(30.03.2026  [£21C)° |5, BariK c. SO0RE MO lorder ptd. 2026-03-26 e cH
3/2026(30.03.2026 g5 )" |s. BARIK c. SO0RT MO lorder ptd. 2026-03-26 iy
4/2026(30.03.2026 |08 e panRA C - OV MO lorder ptd. 9999-12-31 i
)5/202630.03.2026 ?Ségé;2021 G S MOHANTY |C. COURE N0 lorder pd. 2026-03-11 .
6/2026(30.03.2026 521007 lp. 1. wisralc. COURE N0 lorder pd. 2026-03-23 NG
)7/2026 (30.03.2026 f?gé/2025 M. R. BARIK |C. COURT MO lorder pd. 2026-03-25
8/2026(30.03.2026  CCC M. R. BARIK [C. OV O lorder ptd. 2026-03-25 e

FAO- SHARMISTHA COURT NO. MISC.

9/2026(30.03.2026 o> [ c. : Order Dtd. 2026-03-19 APPEAL

SEC.




FAO-

COURT

NO.

MISC.

)0/2026130.03.2026 76/2021 D K MOHANTY 5 Order Dtd. 2026-03-19 APPEAL
SEC.
MISC.
)1/2026(30.03.2026  |F 29 D K MOHANTY COURT NO. |5 Ger Dtd. 2026-03-19 APPEAL
302/2019 5
SEC.
MISC.
)2/202630.03.2026 |L2O” D K MOHANTY COURT NO. o Ger Dtd. 2026-03-19 APPEAL
279/2019 5
SEC.
WRIT
WP (C) - COURT NO. L BRANCH
4/2026(30.03.2026 [ =)° I Das : Order Dtd. 2026-03-24 sy
BENCH-1
WA- COURT NO. WRIT
5/2026(30.03.2026 g5 o |B K SWAIN : Order Dtd. 2026-03-24 [
WA- COURT NO. WRIT
6/2026(30.03.2026 g% . |s N MALLICK : Order Dtd. 2026-03-24 e emar
WA- COURT NO. WRIT
)7/2026(30.03.2026 o5 T SWAIN : Order Dtd. 2026-03-26 oL
WA- COURT NO.
9/2026(30.03.2026 72 M R ROUTRAY : Order Dtd. 2026-03-26
CMP- COURT NO.
11/2026(30.03.2026 120 |7, KAR > Order Dtd. 9999-12-31
CRLMC- RITURANJAN COURT NO.
13/2026(30.03.2026  |cL T : Order Dtd. 2026-05-06
WP (C) - COURT NO. WRIT
) - —
0/2026(30.03.2026 1217 Pk NAYAK : Order Dtd. 2026-03-25 R
WP (C) - COURT NO. o WRIT
14/2026(30.03.2026 "2 ()7 |7 pasa : Order Dtd. 2026-03-25 e
WP (C) - JYOTIRMOY COURT NO. _ _
18/2026(30.03.2026 |10 c ) A : Order Dtd. 2026-03-24
WRIT
WP (C) - PARITRA COURT NO. _ _ BRANCH
10/2026(30.03.2026 1750 o R R A : Order Dtd. 2026-03-26 s
BENCH-3
WP (C) - J. R. COURT NO. WRIT
15/2026(30.03.2026 150”0 SO Order Dtd. 2026-03-23 o CH
. CRLMC- COURT NO.
7/2026(30.03.2026  [(0XNEC |7 LENKA : Order Dtd. 2026-05-06
_ CRLMC- COURT NO.
8/202630.03.2026 o0 U0 H.K.MOHANTA : Order Dtd. 2026-03-25
. CRLMC- COURT NO.
9/2026(30.03.2026 R I samAL oo Order Dtd. 2026-05-07
, CRLMC- COURT NO.
$1/2026(30.03.2026 |30 |R.B.MISHRA : Order Dtd. 2026-05-06




WRIT
WP (C) - COURT NO. BRANCH
0/2026(30.03.2026 g0 500 0o o |S. BARIK . Order Dtd. 2026-03-26 (DTVIST
BENCH-1
CRLMC- COURT NO.
6/2026(30.03.2026 |00 o [K.C.SAMAL . Order Dtd. 2026-03-13
WA- COURT NO.
/7/2026(30.03.2026 |, o0 M K MOHANTY . Order Dtd. 2026-03-16
WRIT
WP (C) - COURT NO. Cal BRANCH
/8/2026(30.03.2026 oo 000 0 |S NAYAK . Order Dtd. 2026-03-26 (DTVIST
BENCH-3
WP (C) - COURT NO. Al WRIT
/9/2026(30.03.2026 7o 0o |T K NAYAK 5 Order Dtd. 2026-03-26 ERANCH-
CHIEF
WP (C) - . o WRIT
31/2026(30.03.2026 5o 00 . |S K SAHU JUSTICE'S |Order Dtd. 9999-12-31 R ANCH-
COURT
WP (C) - CHIEF
33/2026 (30.03.2026 S K SAHU JUSTICE'S [Order Dtd. 9999-12-31
7376/2026
COURT
WE (C) - CHIEF
36/2026(30.03.2026 S K SAHU JUSTICE'S Order Dtd. 2026-03-26
7268/2026
COURT
WE (C) - CHIEF
37/2026 (30.03.2026 T K NAYAK JUSTICE'S |Order Dtd. 2026-03-26
7268/2026
COURT
CHIEF
WP (C) - . Al WRIT
38/202630.03.2026 || (oo 00, [D K MOHANTY JUSTICE'S |Order Dtd. 2026-03-19 BRANCH-
COURT
WP (C) - COURT NO. el
39/2026(30.03.2026  |g0) 000 |S DAS . Order Dtd. 2026-03-30
WP (C) - COURT NO. el
91/2026(30.03.2026  |g07%0 0, |S DAS . Order Dtd. 2026-03-30
WP (C) - COURT NO. el
2/2026(30.03.2026 g1 02700, |S DAS . Order Dtd. 2026-03-30
WP (C) - COURT NO. Al WRIT
93/2026(30.03.2026 |50 0000, |S DAS 5 oLD Order Dtd. 2026-03-30 BRANCH-
WP (C) - COURT NO. Cal
4/2026(30.03.2026 g0 o900 o |S DAS . Order Dtd. 2026-03-30
WP (C) - COURT NO. A
5/2026(30.03.2026  |g/r o0 [S DAS . Order Dtd. 2026-03-30
WP (C) - COURT NO. Cal
6/2026(30.03.2026 g1 o900 o |S DAS . Order Dtd. 2026-03-30
WP (C) - COURT NO. Al
)7/2026(30.03.2026 |y, 00005, [S DAS . Order Dtd. 2026-03-30
)8/202630.03.2026  [WP (C) - 'S DAS COURT NO. [Order Dtd. 2026-03-30 WRIT




9420/2026 1 BRANCH-
WP (C) - COURT NO. Cnal
)9/2026(30.03.2026 9421/2026 S DAS 1 Order Dtd. 2026-03-30
WP (C) - COURT NO. Al WRIT
)0/2026(30.03.2026 9426/2026 S DAS 1 Order Dtd. 2026-03-30 BRANCH—
WP (C) - COURT NO. sl
)2/2026(30.03.2026 9434/2026 S DAS 1 Order Dtd. 2026-03-30
WRIT
WP (C) - COURT NO. sl BRANCH
)5/2026(30.03.2026 9436/2026 S DAS 1 Order Dtd. 2026-03-30 (DIVIST
BENCH-1
WP (C) - COURT NO. Al WRIT
)6/2026(30.03.2026 9486/2026 S DAS 1 Order Dtd. 2026-03-30 BRANCH-
WP (C) - COURT NO. Al WRIT
7/202630.03.2026 | 00 n0,c |S DAS 1 Order Dtd. 2026-03-30 BRANCH-
WP (C) - COURT NO. Al WRIT
8/202630.03.2026 |, 05 00,c |S DAS 1 Order Dtd. 2026-03-30 BRANCH-
WP (C) - COURT NO. Al WRIT
)9/2026(30.03.2026 8915/2026 R.C. ROUT 1 Order Dtd. 2026-03-26 BRANCH-
WP (C) - COURT NO. el
10/2026(30.03.2026 8863/2026 S K SAHU 1 Order Dtd. 2026-03-26
CRLREV- COURT NO.
11/2026(30.03.2026 631/2024 R.K.BARIK 1 Order Dtd. 2026-03-23
WRIT
WP (C) - COURT NO. oAl BRANCH
12/2026(30.03.2026 8913/2026 R.C. ROUT 1 Order Dtd. 2026-03-26 (DIVIST
BENCH-3
WP (C) - COURT NO. el
13/2026(30.03.2026 8863/2026 T K NAYAK 1 Order Dtd. 2026-03-26
WE (C) - CHIEF
14/2026(30.03.2026 S K SAHU JUSTICE'S |Order Dtd. 2026-04-09
543/2026
COURT
WE (C) - CHIEF
15/2026(30.03.2026 S K SAHU JUSTICE'S |Order Dtd. 9999-12-31
12009/2025
COURT
WP (C) - CHIEF
| 7/2026(30.03.2026 M.K.RATH JUSTICE'S |Order Dtd. 2026-03-25
9177/2026
COURT
WE (C) - CHIEF
18/2026(30.03.2026 R.DAS JUSTICE'S |Order Dtd. 2026-03-20
2893/2025
COURT
WP (C) - CHIEF Al WRIT
19/2026(30.03.2026 8531/2026 T.BAG JUSTICE'S Order Dtd. 2026-03-20 BRANCH




COURT (DIVIST
BENCH-1
CHIEF
WP (C) — WRIT
) ! -Us-
1/2026(30.03.2026 (5157 l6.D. MALLICK gg§§$CE S |Oorder Dtd. 2026-03-24 R ANCHL
WP (C) - CHIEF
2/202630.03.2026  ,o )" L. D. PANDA JUSTICE'S |Order Dtd. 2026-03-24
COURT
CHIEF
WP (C) - WRIT
) ! -U3=
5/202630.03.2026 |00 o o Is. sAMAL ggg;éCE S |order Dtd. 2026-03-23 N
CHIEF
WP (C) — WRIT
) ! -Us-
6/202630.03.2026 o750 > |5, SAMAL ggi;;CE s |order Dtd. 2026-03-25 R ANCH-
CHIEF
WP (C) = WRIT
) ! —Us-
7/202630.03.2026 10207 IP.L. MISHRA gg§£$CE S |order Dtd. 2026-03-25 R ANCH-
CHIEF
WP (C) - WRIT
) ! —Us-
8/202630.03.2026  [o-05)° o P.K.JENA ggg;éCE S |order Dtd. 2026-03-25 R ANCH-
WP (C) - CHIEF
30/2026(30.03.2026  [o7 0)° o ls.K.RATH JUSTICE'S [0rder Dtd. 2026-03-26
COURT
WP (C) - CHIEF
33/202630.03.2026 o))" [P.K. MISHRA JUSTICE'S [0rder Dtd. 2026-03-26
COURT
WP (C) - CHIEF giﬁw
4/202630.03.2026 oo oS- P N NAYAK ggSE$CE S |order Dtd. 2026-03-30 (DTViST
BENCH-1
WP (C) - CHIEF
6/202630.03.2026 |0 )° o R.SANAL JUSTICE'S [0rder Dtd. 2026-03-26
COURT
WP (C) - CHIEF giﬁw
37/2026 (30.03.2026 R K MOHABHOT JUSTICE'S |0rder Dtd. 2026-03-30
8966/2026 b (DIVIST
BENCH-1
CHIEF
WP (C) - ) Cnal WRIT
38/202630.03.2026 (¢ o)- o R.SANAL ggg§$CE Ss|order Dtd. 2026-03-26 N
CHIEF
WP (C) - ' el WRIT
11/2026(30.03.2026 o7 oo |S. SAMAL gg§g$CE S |order Dtd. 2026-03-26 R ANCH-
13/2026(30.03.2026 oo =)o | DASH gg§g$CE S order Dtd. 2026-03-30 (DTVIST
BENCH-1
WRIT
WP (C) — AMIYA KUMAR COURT NO. BRANCH
14/2026(30.03.2026 oo 0 Ty o Order Dtd. 9999-12-31 (DTVIST
BENCH-2
18/2026 30.03.2026 §§§§5026 C.R.NAYAK gOURT NO- order Dtd. 2026-07-07




CRLMC- COURT NO. CRIMINA
19/2026(30.03.2026 |5V lelR. sTNGH  [c.o. [SO0RT Order Dtd. 2026-04-23 .
WRIT
: WP (C) - COURT NO. L BRANCH
56/2026(30.03.2026  [ou o)° |7 prADEAN  [c.o. [0 Order Dtd. 2026-03-31 s
BENCH-1
N ABLAPL- COURT NO.
y7/2026130.03.2026 1822/2026 PK BARIK C.0O. 21 Order Dtd. 2026-03-26 BAIL-2
i, BLAPL- COURT NO.
8/2026(30.03.2026 >0 1B DAs c.o. |52 Order Dtd. 2026-03-23
- ABLAPL- COURT NO.
59/2026(30.03.2026  TRCTNS Ik womANTY  [c.o. [SO0RT Order Dtd. 2026-03-23
ABLAPL- COURT NO.
11/202630.03.2026 (0 s BARTK c.o. [30087 Order Dtd. 2026-03-26
CMP- COURT NO.
3/2026(30.03.2026 S0 oo K c BANDA  [c.o.  [SO0R Order Dtd. 2026-03-25
CMP- COURT NO.
4/2026(30.03.2026  [T27C . Ip K JENA c.o. P00 Order Dtd. 2026-03-25
CMP- COURT NO.
12/2026(30.03.2026 | JH07 o lp.k.mMoHaNTY [c.o.  [SODRT Order Dtd. 2026-03-25
CRLA- ARUN KUMAR COURT NO.
4/202630.03.2026 S0 o c.o. |3 Order Dtd. 9999-12-31
WRIT
WP (C) - BIDYADHAR _ _ BRANCH
16/202630.03.2026 10,000 50 GENERAL Judgement Dtd. 2026-03-25 oTvIST
BENCH-2
PRAVAT
4/2026|30.03.2026 |"E(C)- CHANDRA GENERAL Order Dtd. 2026-03-10 WRIT
5183/2022 BRANCH-
BEHERA
PRAVAT
)9/2026(30.03.2026 "S- CHANDRA GENERAL Order Dtd. 2026-03-10 WRIT
5186/2022 BRANCH-
BEHERA
PRAVAT
WP (C) - X X WRIT
4/2026(30.03.2026 10 <17 ICHANDRA GENERAL Entire Brief .
BEHERA
PRAVAT
12/2026|30.03.2026 |"E(C)~ CHANDRA GENERAL Order Dtd. 2026-03-10 WRIT
5189/2022 BRANCH-
BEHERA
WP (C) - MANASH o WRIT
13/2026(30.03.2026 |10 o) e pau |GENERAL Order Dtd. 2026-02-09 R
WP (C) - DR. JITENDRA _ _ WRIT
14/2026(30.03.2026 (00 C) kA (GENERAL Order Dtd. 2026-03-26 .
15/2026(30.03.2026 |"ELC)- MANOJ KUMAR | -pNpRATL Order Dtd. 2026-02-26

25779/2025

RANA




WP (C) - MANOJ KUMAR 1AL WRIT
)8/2026(30.03.2026 10552/2022 |RANA GENERAL Order Dtd. 2025-10-17 BRANCH-
WP (C) — MANOJ KUMAR in WRIT
10/2026(30.03.2026 10556/2022 RANA GENERAL Order Dtd. 2025-10-17 BRANCH-
CRLA-
12/2026(30.03.2026 ASUTOSH ROUT |GENERAL Order Dtd. 2026-03-26
297/2026
BLAPL- SMRUTI
14/2026(30.03.2026 117/2026 RANJAN NAYAK GENERAL Order Dtd. 2026-02-12
WP (C) = MANOJ KUMAR Aal WRIT
15/2026(30.03.2026 3625/2024 |RANA GENERAL Order Dtd. 2026-03-10 BRANCH-
CRLMC- CHHABILAL
16/2026(30.03.2026 880/2026 NTAL GENERAL Order Dtd. 2026-03-23
WP (C) - . WRIT
7/2026(30.03.2026 | oot o055 |SWARUP NAYAK GENERAL Entire Document BRANCH—
WP (C) = MANOJ KUMAR e WRIT
18/2026(30.03.2026 10547/2022 RANA GENERAL Order Dtd. 2025-10-17 BRANCH-
WRIT
WP (C) — ABHISHEK , BRANCH
19/2026130.03.2026 18580/2025 |SAHOO GENERAL Entire Document (DIVIST
BENCH-1
WA- KHAGESWAR
11/2026/30.03.2026 2522/2024 |KHATUA GENERAL Order Dtd. 2026-03-26
WP (C) - MANOJ KUMAR Aal WRIT
19/202630.03.2026 3887/2025 |RANA GENERAL Order Dtd. 2026-03-25 BRANCH-
WP (C) - WRIT
35/2026130.03.2026 15740/2024 B K DAS GENERAL Counter BRANCH-
WP (C) - DEBENDRA WRIT
> _03-—
20/2026130.03.2026 9277/2026 |BEHERA GENERAL Order Dtd. 2026-03-26 BRANCH—
WP (C) - DEBENDRA WRIT
> _03-—
23/2026130.03.2026 9281/2026 |BEHERA GENERAL Order Dtd. 2026-03-26 BRANCH-
WA- MANOJ KUMAR WRIT
> _04-—
24/2026130.03.2026 2958/2023 |RANA GENERAL Order Dtd. 2024-04-08 APPEAL
WP (C) - MANOJ KUMAR WRIT
) _09—
29/2026130.03.2026 28027/2021 |RANA GENERAL Order Dtd. 2021-09-16 BRANCH—
WA- MANOJ KUMAR WRIT
10/2026/30.03.2026 2952/2023 |RANA GENERAL Order Dtd. 2024-04-08 APPEAL
WP (C) - MANOJ KUMAR _no_ WRIT
15/2026130.03.2026 28031/2021 RANA GENERAL Order Dtd. 2021-09-16 BRANCH-




CRLMC- DEBENDRA CRIMINA
17/2026(30.03.2026 | N GENERAL Order Dtd. 2025-12-02 .
. WP (C) — MANOJ KUMAR _ _ WRIT
0/2026(30.03.2026 1o LT GENERAL Order Dtd. 2025-12-01 A
. WP (C) — BIKASH . WRIT
51/202630.03.2026 93322/2025 RANJAN OJHA |CENERAL Entire Order BRANCH-
X WP (C) - MANOJ KUMAR _ _ WRIT
3/2026(30.03.2026 00 C1T e GENERAL Order Dtd. 2021-09-16 N
X WA- MANOJ KUMAR WRIT
4/2026(30.03.2026 o oo o GENERAL Order Dtd. 2024-04-08 pEAL
. WP (C) = MANOJ KUMAR _ _ WRIT
6/2026(30.03.2026 [0 C GENERAL Order Dtd. 2021-09-16 N cH
) WP (C) - SANDHYARANT _ _ WRIT
7/2026(30.03.2026 10 =)0 SO GENERAL Order Dtd. 2026-03-26 e
. WA- MANOJ KUMAR WRIT
59/2026(30.03.2026 o o O GENERAL Order Dtd. 2024-04-08 eEAL
. WP (C) = MANOJ KUMAR _ _ WRIT
50/2026(30.03.2026 [0l GENERAL Order Dtd. 2025-10-17 N cH
i, WP (C) - DEBENDRA _ _ WRIT
$1/2026(30.03.2026 (o015 o [PEAED GENERAL Order Dtd. 2026-03-30 R
- ABLAPL-
52/2026(30.03.2026 [ CNUC  |APURBA DAS  |GENERAL Order Dtd. 2026-03-30
] WP (C) - DEBENDRA L
53/2026(30.03.2026 oo ) o DEEEY GENERAL Order Dtd. 2026-03-26
WRIT
i, WP (C) — DEBENDRA _ _ BRANCH
54/2026(30.03.2026 (o0 S} GENERAL Order Dtd. 2026-03-26 sy
BENCH-2
i, WP (C) — DEBENDRA _ _ WRIT
$5/2026(30.03.2026 |00 )7 R GENERAL Order Dtd. 2026-03-26 R
55/2026(30.03.2026 |"E(C)- S.K.MOHARANA GENERAL Order Dtd. 2025-11-26
33159/2025
57/2026(30.03.2026 |"ELC)- S.K.ROUTRAY |GENERAL Order Dtd. 2026-04-15
’ Y 23332/2025 77" :
, CONTC-
79/2026130.03.2026 S.K.MOHARANA GENERAL Order Dtd. 2025-08-14 CONTEMP
4808/2024
CONTC-
10/2026130.03.2026 888/2026 A.K.PANDA GENERAL Order Dtd. 2026-03-26 CONTEMP!
WRIT
WP (C) - L BRANCH
12/2026(30.03.2026 " /C17  |P.K.MISHRA |GENERAL Order Dtd. 2026-03-17 sy
BENCH-1
WP (C) -
14/2026(30.03.2026 S.S.PASAYAT |GENERAL Order Dtd. 2026-03-20

8790/2026




WP (C) -

15/2026(30.03.2026  [¢v C)° . |S.S.PASAYAT |GENERAL Order Dtd. 2026-03-23
WP (C) - L WRIT
6/2026(30.03.2026  |Lo.0)° o Ir.BAG GENERAL Order Dtd. 2026-03-26 A
WP (C) - L WRIT
17/20261(30.03.2026 6874/2022 K.PARIDA GENERAL Order Dtd. 2022-11-25 BRANCH-
WP (C) - L WRIT
8/2026(30.03.2026  [ge.C)° o lB.Das GENERAL Order Dtd. 2026-03-25 .
19/2026(30.03.2026 |"EL{S)~ B.DAS GENERAL Order Dtd. 2026-03-24
-03- 8110/2026 |° :
30/2026(30.03.2026 VPO~ B.DAS GENERAL Order Dtd. 2026-03-24
-03- 8110/2026 |° :
WP (C) - o WRIT
31/2026130.03.2026 20682/2012 S.S.PRADHAN |GENERAL Order Dtd. 2026-02-11 BRANCH-
CRLMP-
32/2026 (30.03.2026 R.K.NAYAK  |GENERAL Order Dtd. 2026-03-26
29/2026
34/2026(30.03.2026 | ChEAT A MOHANTY  |GENERAL Order Dtd. 2026-03-24
P2 247/2026 roer :
WRIT
WP (C) - . BRANCH
15/2026(30.03.2026 oo )" I8 B.RAY GENERAL Order Dtd. 2026-03-23 sy
BENCH-3
JCRLA- CRIMINA
17/2026(30.03.2026 |7 B8 v pas GENERAL Order Dtd. 2023-09-14 i
WP (C) - . WRIT
18/2026(30.03.2026 1 )" |D.K.BEHERA |GENERAL Order Dtd. 2026-03-17 N CH
30/2026(30.03.2026 |"ELC)- T.MISHRA GENERAL Order Dtd. 2024-11-08
<03 24522/2024 |1 ° :
)1/202630.03.2026 | CHE” A.K.MOHANTY |GENERAL Order Dtd. 9999-12-31
03 543/2026 MK :
)3/2026|30.03.2026 |[CCAPL” M.NANDY GENERAL Order Dtd. 2023-11-09 BATL-1
-03- 12598/2023 [ :
WRIT
WP (C) - BRANCH
) - —
1/2026(30.03.2026 "¢ -)° |P.K.BEHERA |GENERAL Order Dtd. 2021-04-13 sy
BENCH)
WRIT
WP (C) — BRANCH
) - —
2/202630.03.2026 70 -)" . |P.K.BEHERA |GENERAL Order Dtd. 2021-08-06 i
BENCH)
WP (C) -
23/2026130.03.2026 R.C.MISHRA GENERAL Order Dtd. 2014-01-02

12187/2010




WA- WRIT
) — —
4/2026(30.03.2026 (27 . |R.C.MISHRA |GENERAL Order Dtd. 2022-09-19 oL
CRLREV- CRIMINA
) - -
25/2026130.03.2026 390/2016 R.K.BEHERA GENERAL Order Dtd. 2024-02-07 REVISIO
ABLAPL-
) - -
6/202630.03.2026 15 0T0C o IS.N.MISHRA  |GENERAL Order Dtd. 2026-03-30
)7/202630.03.2026 | CONTC~ B.DAS GENERAL Order Dtd. 2026-03-20
‘ 03 1492/2026 P :
MATA- FIRST
) - -
8/2026(30.03.2026 100 N.ROUT GENERAL Order Dtd. 2021-09-19 i
LAA- FIRST
) — —
9/2026(30.03.2026 %> |P.K.ROUTRAY [GENERAL Order Dtd. 2026-01-06 por
30/2026(30.03.2026 | CONTC~ A.K.DAS GENERAL Order Dtd. 2026-03-20
03 1574/2026 A% :
CRLMC- CRIMINA
31/2026130.03.2026 2589/2022 B.R.DALAT GENERAL Order Dtd. 2026-03-20 MISC
WP (C) = WRIT
32/2026(30.03.2026 |12 /)° o |S.R.SAHOO  |GENERAL Order Dtd. 2026-03-17 e
oo MISC.
33/20261/30.03.2026 R.K.MAHABRHOI GENERAL Order Dtd. 9999-12-31 APPEAL
390/2019
SEC.
WP (C) - Order Dtd. 2018-07-
35/2026/30.03.2026 1637/2012 J - SRHOO GENERAL 17Petition, Annexure,Misc.case,
CRLREV-
36/20261/30.03.2026 1048/2025 A.SUNDARAY GENERAL Order Dtd. 2026-03-30
WP (C) — WRIT
37/202630.03.2026 |10 04" o A.K.BISWAL |GENERAL N ANCH.
WP (C) - o WRIT
39/2026130.03.2026 1870/2024 A.K.BISWAL GENERAL Order Dtd. 2024-01-31 BRANCH-
12/2026(30.03.2026 |TRP{C) = lop BARIK GENERAL Order Dtd. 2026-05-04
<03 456/2025 :
13/202630.03.2026 | CONTC~ A.K.BISWAL |GENERAL Order Dtd. 2024-03-18
<03 257/2024 K. :
14/202630.03.2026 | CONTC~ G ROUT GENERAL Order Dtd. 2026-03-20
1605/2026
WP (C) - o WRIT
16/202630.03.2026  [7- )7 IA.K.BISWAL |GENERAL Order Dtd. 2023-08-11 N
WP (C) - WRIT
17/202630.03.2026 (.50 |B DAS GENERAL Order Dtd. 2026-02-26 ANCH.
18/202630.03.2026 | CONTC~ G ROUT GENERAL PetitionAnnexure
03 1605/2026 '
WRIT
_ WP (C) - o BRANCH
0/2026(30.03.2026 "0 /C)7 _IP.K.NAYAK  |GENERAL Order Dtd. 2019-09-05 s
BENCH-3
WRIT
_ WP (C) - el BRANCH
1/2026(30.03.2026 [y 0)° |RC MISHRA  |GENERAL Order Dtd. 2022-09-24 sy

BENCH)




CMP-

2/2026(30.03.2026 | 1ET  |B.DAS GENERAL Order Dtd. 2026-02-03
_ WP (C) - o WRIT
3/2026(30.03.2026  1C CvT . [RC MISHRA  |GENERAL Order Dtd. 2017-07-19 .
_ WP (C) - L WRIT
4/2026(30.03.2026 (7 )° BN samy GENERAL Order Dtd. 2026-03-30 R
WRIT
) WP (C) — BRANCH
55/2026130.03.2026 10142/2007 P.K.NAYAK GENERAL Annexure (DIVIST
BENCH-3
56/202630.03.2026 "2 (C)~ KC SAHOO GENERAL Order Dtd. 2005-07-25
-03- 7385/2005 :
50/2026(30.03.2026 |"E(C)- K CH SAHOO |GENERAL Order Dtd. 2009-08-26
<03 10493/2009 :
. ABLAPL-
52/2026(30.03.2026  To T I pas GENERAL Order Dtd. 2026-03-30
: WP (C) - L WRIT
53/2026130.03.2026 34885/2025 SK BISWAL GENERAL Order Dtd. 2025-12-18 BRANCH-
: WP (C) - o WRIT
54/2026(30.03.2026 (7 ©)° - |p.k.DAS GENERAL Order Dtd. 2026-03-16 RANCH.
- ABLAPL-
5/2026130.03.2026 1827/2026 PS DAS GENERAL Order Dtd. 2026-03-30 BAIL-2
WRIT
: WP (C) - o BRANCH
6/2026(30.03.2026  he 1T oo |T.K.MISHRA  |GENERAL Order Dtd. 2026-01-16 sy
BENCH-3
) ABLAPL-
57/202630.03.2026 [0 20 MK PANT GENERAL Order Dtd. 2026-03-25
, RSA- SECOND
8/2026130.03.2026 420/2015 S .PANDA GENERAL Order Dtd. 2024-02-07 APPEAL
i, ABLAPL-
59/202630.03.2026 o0 o MR DAS GENERAL Order Dtd. 2026-04-07 BATIL-2
EXP-
11/2026 (30.03.2026 P.K.SWAIN  |GENERAL Order Dtd. 2026-03-25
11/2026
12/202630.03.2026  |CHAPL” PK NAYAK GENERAL Order Dtd. 2026-03-25
03 241/2025 :
13/2026(30.03.2026 |"ELC)~ J SAHOO GENERAL Order Dtd. 2018-07-31
<03 12254/2012 :
WP (C) - L.
14/2026130.03.2026 J SAHOO GENERAL PetitionAnnexure,

807/2007




WP (C) - -
15/20261/30.03.2026 19767/2011 R DAS GENERAL PetitionAnnexure,
30/2026 130.03.2026 "2 ()~ R DAS GENERAL Order Dtd. 2015-04-15
18092/2013
WA-
12/2026(30.03.2026 "0 |SUBAS SAMAL |GENERAL Order Dtd. 2026-03-23
o MISC.
34/2026(30.03.2026 R DAS GENERAL Order Dtd. 2018-03-14 APPEAL
171/2015
SEC.
WP (C) - L WRIT
0/202630.03.2026 oo, )° IS Das GENERAL Order Dtd. 2026-03-30 R
)1/2026(30.03.2026 |"E(C)- R DAS GENERAL Order Dtd. 2011-07-26
<03 19173/2011 :
)3/2026(30.03.2026 |"ELC)- R DAS GENERAL Order Dtd. 2014-02-21
-03- 25276/2012 :
14/202630.03.2026 |"E (O~ D BISWAL GENERAL Order Dtd. 2026-02-06
-03- 4149/2026 :
JCRLA- SUDHANSU CRIMINA
16/2026(30.03.2026 |5 N |GENERAL Order Dtd. 2022-10-20 i
31/2026(30.03.2026 |"ELC)- J P KAR GENERAL Order Dtd. 2015-03-12
<03 18373/2012 :
CRLMC- CRIMINA.
12/2026(30.03.2026 | So0UTC  MADAN DAS  |GENERAL Order Dtd. 2021-10-05 s
CRLMC- CRIMINA.
15/2026(30.03.2026  |C5UCC  MADAN DAS  |GENERAL Order Dtd. 2021-10-05 e
CRLA- PARTHA
39/2026(30.03.2026 |0 pas |GENERAL Order Dtd. 2026-05-07
oo MISC.
12/2026(30.03.2026 R K MOHABHOI |GENERAL PetitionAnnexure,Entire Order, |[APPEAL
586/2018 i
16/2026(30.03.2026 |"ELC)~ ANTL GENERAL Petition
03 882/2009
) WP (C) — DILIP KUMAR _ _ WRIT
2/202630.03.2026 07500 GENERAL Order Dtd. 2026-03-25 N ANCH.
_ WP (C) - L WRIT
5/202630.03.2026 o0 =)” o ID. D. NATK |GENERAL Order Dtd. 2026-03-30 R
. JCRLA- SUDHANSU CRIMINA.
8/2026(30.03.2026 |7 B PUUIRIOY  |GENERAL Order Dtd. 2023-11-28 i
10/2026(30.03.2026 |"E(C)- U.DAS GENERAL Order Dtd. 2009-01-13
03 18021/2008 |°° :
ABLAPL-
12/202630.03.2026 O 13 B KAR GENERAL Order Dtd. 2026-03-30
15/2026|30.03.2026  |[CCAPL” D.K.NAIK GENERAL Order Dtd. 2024-12-24 BATL-1
<03 7721/2024 P-E- :
16/2026(30.03.2026 RSA-3/2026|J P KAR GENERAL Order Dtd. 2026-03-30
17/2026(30.03.2026  |WA- [U.K.PANDA  |GENERAL Order Dtd. 2026-03-16




1404/2026

WP (C) - o
8/2026(30.03.2026 g4 0”17 P kAR GENERAL Order Dtd. 2026-06-29
19/2026|30.03.2026  |CCAPL” D.P.DASH GENERAL Order Dtd. 2024-09-18
03 5887/2024 P F- :
WP (C) - L WRIT
0/202630.03.2026  [in 2)° |7 P KAR GENERAL Order Dtd. 2026-03-24 N ANCH.
CMP-
11/2026(30.03.2026 | JUF7 - |P.K.BEHERA |GENERAL Order Dtd. 2026-03-30
WP (C) — . WRIT
33/20261/30.03.2026 23322/2025 S K ROUTRAY |GENERAL Entire Order BRANCH-
34/2026(30.03.2026 VPO~ A.BHOT GENERAL Order Dtd. 2026-03-24
<03 3460/2026 :
WP (C) = JYOTIRANJAN _ _ WRIT
15/2026(30.03.2026 0O Ll e GENERAL Order Dtd. 2026-01-22 N ANCH.
ABLAPL-
16/2026(30.03.2026 oo 7" M.R.PADHT  |GENERAL Order Dtd. 2024-08-09
37/202630.03.2026  |CONTC~ RAKESH SAHOO |GENERAL Order Dtd. 2025-05-16
<03 2202/2025 :
38/202630.03.2026 | CONTC~ RAKESH SAHOO |GENERAL Order Dtd. 2025-05-16
-03. 2202/2025 :
ABLAPL-
19/2026(30.03.2026  £0/AT0C  M.R.PADHT  |GENERAL Order Dtd. 2024-08-09
WRIT
WP (C) - . BRANCH
0/2026(30.03.2026  "° (17 M K MOHANTY GENERAL Order Dtd. 2026-02-18 s
BENCH-3
WRIT
WP (C) - o BRANCH
1/202630.03.2026 ) c,0)- . P PANDA GENERAL Order Dtd. 2019-02-04 oTvIST
BENCH)
WP (C) - L . WRIT
)2/2026130.03.2026 7135/2024 P K BARIK GENERAL PetitionAnnexure,Entire Order, BRANCH-
)3/202630.03.2026  |CREMC- J P KAR GENERAL Order Dtd. 2026-01-21
03 2237/2025 :
WRIT
WP (C) - L BRANCH
4/2026(30.03.2026 |10 S} U C SAHOO  |GENERAL Order Dtd. 2025-10-13 s
BENCH-1
)5/202630.03.2026  |CREMC- J P KAR GENERAL Order Dtd. 2026-01-21
03 2237/2025 :
MACA- M/S.JATINDRA MISC.
6/2026(30.03.2026 000 L S GENERAL Order Dtd. 2023-04-03 S omaL




SEC.

CRLMC- JYOTIPRAKASH
)7/202630.03.2026 (oo S0 GENERAL Order Dtd. 2026-04-13
WP (C) - o WRIT
8/202630.03.2026  )-017 IS SAHOO GENERAL Order Dtd. 2022-10-10 .
)9/2026(30.03.2026 | coohC” S SAHU GENERAL Order Dtd. 2026-03-13
(03 4860/2025 .
)0/2026 130.03.2026 |"E{C)" G C BARIK  |GENERAL Order Dtd. 2025-11-26
(03 26225/2025 .
WP (C) - DHANANJAY A WRIT
)1/2026(30.03.2026 10 o0 o GENERAL Order Dtd. 2026-01-28 R
WP (C) - o WRIT
2/202630.03.2026 1o 2} lG C BARTK  |GENERAL Order Dtd. 2025-01-31 R
ABLAPL-
3/2026(30.03.2026 70200 | K BHOL GENERAL Order Dtd. 2026-02-05

N I C (Software Team)



